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paid salaries and allowances as per the rules of BMHT and

Government scales and facilities were not being extended to them.
Majority of the employees were dissatisfied as they were getting
low salaries as compared to Government employees. To alleviate
the problems being faced by the employees, they were sanctioned

6th Pay Commission Pay scales w.e.f. 1st September, 2010.
C. Filling up of the vacancies at BMHRC Bhopal:

a. Director, BMHRC has been authorized to fill up all the vacant
posts, including faculty as per the existing qualification and
experience criteria of BMHRC, as the finalization of
Recruitment Rules (RRs) will take time.

b. The post of Director, BMHRC is also being advertised shortly
as the current incumbent is also working based on the terms
and conditions of BMHT.

C. Advertisement for filling up of 23 medical faculty Posts at
BMHRC, Bhopal has been issued.

d. Advertisement for filling up of 32 Senior Resident Posts at
BMHRC, Bhopal and interview is scheduled for 8th
September, 2012.

D. Procurement of medical equipments:

The notice for floating tenders for 13 Replacement Equipments
and 08 New Equipments costing approximately Rs. 7 crores has

been issued.
Proposal for comprehensive change in the medical system

*337. SHRI SHIVANAND TIWARI : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a)  whether there is any proposal under Government’s consideration to bring
about comprehensive change in the present medical system in the country during Twelfth

Five Year Plan;



Written Answers to [4 SEP., 2012] Starred Questions 27

(b)  if so, the details of the proposal; and

(c)  whether under this proposal there is a likelihood of less participation of

Government sector and more participation of private sector in the healthcare sector?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABIAZAD): (a)to (¢) Planning Commission has held extensive consultations with
stakeholders through the process of Working Groups and Steering Committee etc.
However, the 12th Plan documents which will infer-alia contain strategies for Health

and requires approval of the National Development Council has not been finalized.
Phase-1III clinical trials by pharma companies

*338. SHRI ARVIND KUMAR SINGH : Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a)  whether Government is aware that pharma companies are targeting small

towns for phase-III clinical trials;

(b)  whether the Parliamentary Standing Committee on Health and Family
Welfare in its recent report, has observed that pharma companies have claimed over
the last few years that most of their drug trials were taking place in cosmopolitan cities
which have a heterogeneous population but their submission has been found incorrect

and the basic purpose of phase-III trials is not being served;
(¢)  if so, the details thereof, and
(d) the response of the Government to the findings of the Committee?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABIAZAD): (a)to(d) The Department related Parliamentary Standing Committee
on Health & Family Welfare in its 59th Report on the functioning of Central Drugs
Standard and Control Organization (CDSCO), has observed in paragraph 7.23 that the
Committee had been informed that most Phase 111 clinical trials were taking place in
metropolitan towns with heterogeneous population comprising various ethnic groups.
The Committee observed, in paragraph 7.24, that this submission is incorrect and some
Phase-III clinical trials have taken place in Kota, Aurangabad, Betul, Indore, etc.
Accordingly, the basic purpose of Phase-III clinical trials is not being served.



